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Introduction of Feeder Air Service
to Calicut from Cochin-Coibma-
tore and Mangalore

932, SHRI P. GOPALAN :
SHRI K. M. ABRAHAM :
SHRI K. RAMANI :
SHRI A. K. GOPALAN :

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether the Government of Kerala
had written to the Chairman of the Indian
Airlines Corporation with regard to the
introduction of a feeder air service to Calicut
from Cochin, Coimbatore and Mangalore ;
and

(b) if so, the reaction of Government
thereon ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(a) Yes, Sir.

(b) The Corporation will airlink Calicut
when the acrodrome there is completed.

Acquisition of Land for Construction
of Calicut Airport

SHRI P. GOPALAN :

SHRI E. K. NAYANAR :

SHRI C. K CHAKRAPANI :
SHRI VISWANATHA MENON :
SHRI A. K. GOPALAN :

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether it is a fact that Government
have not yet sanctioned the requisite funds for
the acquisition of the land to start the cons-
truction of Calicut Airport ; and

(b) if so, the reasons for the delay ?

933.

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(a) and (b). The estimates for acquisition
of land are under scrutiny for according
financial sanction.

President’s Rule In Bihar

934. SHRI B. P, MANDAL : Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) how long the President’s Rule is to
be continued in Bihar ;

(b) whether in view of the Congress
Party being disinclined to form a Ministry
in Bihar, there is any chance of inviting
other political parties for forming govern-
ment ; and

(o) if formation of popular Government
is not possible in Bihar, the reason why the
Assembly is not being dissolved instead of
being suspended ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) to (c).
The Governor of Bihar is continuously ex-
ploring the possibility of a stable govern-
ment and will consult the leaders of political
parties at the appropriate time. Hence the
Legislative Assembly has also not been
dissolved.

Arrest of Indian National bolding
British Passport

SHRI MOHAN SWARUP :
SHRI S. KUNDU :
SHRI M. H. GOWDA :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether it is a fact that an Indian
national holding a British Passport wag
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